IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ¢ MYDERABAD BENCH

Between g

1,

AT HYDERABAD

RA_61/99 in OA 1191/97

DATE OF ORDER & 23,9,1999,

Lol B 5 Y .

C,Bhadraiah 9. NR Guruswamy

V.Venkataramana 10.3.sambhu Prasad

T,L.Reddy 11.Ps Lakshmanan

D.srinivasa Rao 12,¥,L.Anjanayam

D.S.Sarma 13 .XVSKV Prasad

A,.Venkanna : 14.D.Nageswara Rao

C.H,Narasaiah 15,v.Suresh :

S.H.,Hassan T : ess Petitioners/Applicants
" Ana -

The Union of India, rep, by its

Secretary, M/o Personnel & Training,
New Delhi. )

The Financial Adviser (Defence éervices}"
M/0 Defence (Finance),New Delhi,

The Controller General of Defence Accounts,

- R.K.,Puram, New Delhi,

4,

The qontroller of Defence Accounts, Sec'bad,

s«s Respondents/Respondents

Counsel for the Applicants shri A.,V.Sarma

Counsel for the Respondents shri v.vinod Kumarf Addl.cGse

CORAM3

THE HON'BLE SHRI R,RANGARAJAN $t MEMBER (A)

THE HON'BLE SHRI B,S.JAI PARAMESHWAR 3 MEMBER (J)

(order per Hon'ble sShri R.Rangarajan, Member (A} ).
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(Order per Hon'ble Shri R,Rangarajan, Member (A)‘ Ye

Heard Sri A.V.Sarpa, counsel for the applicants and Sri

fv;-Vinod ‘Kumar, learned Standing Counsel for the f}“.espondents.

2, The contentions raised in this Review Application are

R.A,

as in R,A,60/99,

i{s also dismissed,
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No costs.,
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For the reasons stated tﬂerein, this




